
NATIONAL COMPANY L,A,W TRIBUNAL
MUMBAI BENCH. MUMBAI

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OFTHE NATIONAL COMpAtry r_4,W TRIBUNAL ON IS.O9.2Olt

NAME OF THE PARTTES: Satish Kisanlal Agarwal & Ors.

Supreme Transport Organisation ftt. Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 397-398 of the Companies Act 1956alr.d 241-242 of the Companies Act, 20 13.
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